NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

Name of the Company: Rashmikant Patel

V/s.
ROC, Gwalior

Section of the Companies Act: Section 252(3) of the Companies Act, 2013
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The Registry is directed to issue a fresh

notice to the ROC, Gwalior, with a copy to
Regional Director, Ahmedabad. '

List the matter on 17.09.2018

MANORAMA KUMARI HARIHAR PRAKAEQCHATURVEDI
(MEMBER JUDICIAL)

(MEMBER J UDICIAL)

Dated this the 21 day of August, 2018




